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The Resolution was negatived,

16.38 hrs.

RESOLUTION RE.
PUBLIC SECTOR ENTERPRISES

Shri Balkrishna Wasnik (Gonda):
Mr. Deputy-Speaker, Sir, I rise to
move that—

“This House recommends to the
Government to set up a Commis-
sion to look into the reasons for
lesser efficiency and more cost in
some of the public sector enter-
prises than those in the private
sector”.

Sir, in recent years, the publie
sector enterprises have grown not
only in number but also in magnitude.
I am not here to condemn the public
sector enterprises. They have come
to stay. They have a special place in
the conception of the new socialistic
pattern of society. They are in the
news every day; and people are be-
coming aware of their working.
These enterprises are of the people
and they are with the people's money.
It is for us now to see how this
money of the people is being spent

money.

A number of debates have taken
place in the Lok Sabha; and a number
of Members of Parliament have parti-
cipated in these debates; and you
know that a number of things about
these public sector enterprises have
come to the limelight during these
debates. Everyday, in newspapers,
we read something or other about the
cost of working and efficiency of
these enterprises. We had a debate
here on the Air Corporation (Amend-
ment) Bill, on March 29, 1962. In that
debate we found that the private
operators of Assam were able to
operate their services at something
about Rs. 530 per hour of flight
whereas for the TAC the cost was
about Rs. 820. When the private
operators could operate like that, why
is it necessary for the IAC to spend
Rs. 820 per hour? Some hon. Mem-
bers raised also the question that day
that whether the private operators
who are operating there were employ-
ing sub-standard methods? But the
hon. Minister said that he could not
say whether they were doing so.
It is clear that they could not adopt
sub-standard methods because if
they do so it means that they are play-
ing with the lives of the people. The
Government also, under the present
law, cannot allow the private operators
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to employ sub-standard me=
thods but still we see that there is
a difference of about Rs. 300 per
hour of flight. So, this should be
looked into as to why this is happen-
ing. I should say that there is no
control of any sort. Why should the
«<ost be double or more than reason-
able? 1 am told that in the USSR
there are what are called economic
crimes. The heads of enterprises
could be prosecuted before appropriate
courts if it could be proved that there
had been lack of economic organi-
sation owing to carelessness or
msufficient attention being paid to
assigned tasks. This kind of thing is
not in existence in India. Ewven if
there is insufficient attention or care-
lessness on the part of the exccutive
or on the part of the head of the
enterprise and because of that
efficiency comes down or the cost
becomes more, nobody can say any-
thing to those heads of the enterprises.
So, it is necessary to check these
things. It is a necessity of the day
that there should be something which
will check this kind of carelessness
or insufficient attention on the part
of the heads of these publie sector
enterprises.  An  eminent author
named Paramanand Parsad says:

“The standard of performance
both in gquantity and quality
should occupy a place of pride..”.

He was referring to the BBC.

“The burden of our argument,
it may be noted, is not on finan-
cial results but on keeping the
cost of producing and supplying
the service at technically and
economically unavoidable mini-
mum."”

He was talking about the quality and
quantity of the programme of the
BBC. We cannot in the same way
speak of the All India Radio.
We cannot say that the quality
of the programme or the quantity
of the programme that is being
presented by the AIR is the same as
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BBC’s. So, these things should be
looked into. Sometimes it so hap-
pens that the efficiency is less. I may
suggest that if there is some sort of
efficiency audit by competeni auditors
to go into all these things of the public
sector enterprises, one would be able
to know as to why those things are
happening and why there is so much
cost and less efficiency. We read
many things about these enterprises
every day in the papers. The other
day there was the news of a {ly being
found in the penicillin tube which
was manufactured at the penicillin
tactory at Pimpri. This is the effi-
ciency of our enterprises. You know
very well about the railway accidents.
Just now we finished the debate
on the Railway Budget. The Minister
replied. The number of accidents due
to ‘human failure were more than any-
thing else. In the report of the Chief
Government Inspector of Railways for
the year 1960-61, the total number of
accidents is given as 2629 of which
1096 were due to the human element.
They have improved upon the phra-
seology this time; last time they said
‘human failure’; now they say human
element,, I find that about 15 acci-
dents were enquired into by the Gov-
ernment Inspector out of which nine
were because of negligence on the
part of the railway staff. Can this be
gaid to be the ‘efficiency’ of the rail-
ways? Sometime back I also read
about the telephones. They were
previously privately managed. About
the Madras telephones, I read that
they were much better and efficient
when they were privately managed. I
am not here to condemn the public
sector outright. We cannot also com-
pare the costs. The Government
patronage and monopoly should place
the public sector in better position.
An eminent author had written in
pamphlet No. 32 of the Eastern Eco-
nomist about the real dangers of the
public seclor. He says:

“The real danger lles in the
manner in which Governments
operate the public sector....The
‘little bureaucrats’ (he was refer-
ring to the heads of the publie
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sector enterprises) who are in-
vested with large powers are not
always guided by the lofty mo-
tives of social purpose which ani-
mate those who confer these
powers on them. As a result, they
often cause innumerable difficul-
ties and hardships to the general
public. .not necessarily from sel-
fish or persona] motives, but be=
cause power always corrupts and
makes one act and behave in a
lofticr and more grandiose manner
than one should.

The second danger lies in  the
likelihood of the public sector
functioning inefficiently, because
therc is no healthy force of com-
petition to curb laziness or incom-
petence. This also results from
the fact that, notwithstanding ‘he
many statutory checks and balan-
ces, the public sector is, in prac-
tice, not answerable to anyone but
itself. The recent debates in Par-
liament and the State legislatures
over the performances of a num-
ber of undertakings in the public
sector show that this danger is
not imaginary, but real. It is true
that the price policy of an
undertaking in the public sec-
tor need not be guided by
the same motives and objec-
tives as in the private sector,
but that does not mean that it
should operate inefficiently Even
in the USSR, the outlook of the
public sector has wundergone a
profound change since 1919; {o-
day the emphasis is on ‘efficiency”,
and not on ‘need’. It would be
desirable, therefore, to keep the
target of efficiency always in the
forefront in all enterprises fumc-
tioning within the public sec-
tor.”

T would, therefore, suggest that
there should be a Commission to look
into the public sector enterprisesasto
how efficiently they are working and
whether their cost of production is all
right or not. If there is anything

wrong, the cat will come out of the
bag, and if there is nothing wrong,
let us prove that Caesar's wife is above
suspicion.

So, I commend this resolution to the
acceptance of the House.

Mr. Deputy-Speaker: Resolution
moved:

“This House recommends to the
Government to set up a Commis-
sion to look into the reasons for
lesser efficiency and more cost in
some of the pubilec sector enter-
prises than those in the private
sector.”

There are some amendments.

Shri 5. M. Banerjee (Kanpur):
beg to move:

(i) 'That for the original Reso-
lution, the following be substitu-
ted, namely:—

“This House recommends to
the Government to set up a
Commission consisting of three
members of Lok Sabha to in-
vestigate into the working of the
public sector enterprises.”’(1).

(ii) ‘That in the resolution,—
after “Commission” insert.

“consisting of three members
of Lok Sabha.”* (2).

Shri P. R. Chakraverti (Dhanbad)r
I beg to move:

‘That in the Resolution—for.

“to look into the reasons for
lesser efficiency and'more cost in
some of the public sector enter-
prises than those in the private
sector” substitute—

“to examine the working of
public sector enterprises vis-a-vis
private sector enterprises from
the point of efficiency and economy
that has been attained.”’ (3).
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Shri Shree Narayan Das (Dar-
bhanga): I beg to move:

‘That fbr the original resolution,
the following be zubstituted,
namely:—

“This House calls wupon the
‘Government to constitute a Com-
mittee consisting of Members of
Parliament and experts to review
the working of such of the public
sector enterprises as have com-
pleted five yvears and have not
vielded satisfacltory resulls, with
a view to suggest ways and means
of making them work on sound
economic lines”.' (4).

Mr. Deputy-Speaker: Shri Kumaran
—not here; Shri Rananjai Singh—not
here. The Resolution and the amend-
ments are before the House of dis-
cussion.

Shri P. K. Ghosh (Ranchi East):
Mr. Deputy-Speaker, Sir, the role of
the State is primarily to act as an
umpire, to hold the ring, to blow the
whiste when foul is committed, to stop
the anti-socia)] practices, namely, pro-
fiteering, black-marketing, cxploita-
tion of labour, etc. Secondly, it has
to provide the ‘infra-structure or
foundation consisting of transport,
communications, power. fuel, water,
technical and other education. But
unfortunately, these are being neg-
lected.

On'y after making adequate arrange-
ments for the aforesaid needs the
Governments can enter into produc-
tion and that also in exceptional cir-
cumstances, namely, where private
enterprises is not available and indus-
try is essential. But, at the same
time, the Government should not
try to monopolise any particular in-
dustry. It should also ensure that a
reasonable return should come on the
public funds ‘invested in such under-
takings.

But, unfortunately, this is not the
case, The poor return of 0'3 per cent
on the State undertakings should be
an eve-opener. More than HRs. 700

VAISAKHA 14,1884 (SAKA)

Public Sector 2762
Enterprises

crores of precious public funds which
would otherwise have been fruitfully
invested by private people to produce
goods and -services desired Dby the
publie, incidentally increasing em-
ployment opportunities, are being
wasted in many instances on the crea-
tion of a white elephant with the
brown bureaucracy as the mahout.
This is a clear instance of power with-
out accountability; whereas in pri-
vate enterprise the penalty for such
careless running of enterprises would
have been bankruptey, in Stale en-
terprises the public is bled to pay for
the inefficicney of the irresponsible
bureaucracy and the maintenance of
an ideological white elephant.

16-54 hrs.
[Surt MuLcHanp Dupe in the Chair].

Wl TR RwF dRT : gwmfA
"ERg, § TF AT & G IS
AT WY g 7 7 ¥ wwAnq A7 ag
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T g AEE ST AT T § ag At
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g

wawafa  wgea : IAA i ErEz
1% ATET AL AIAW ZET F | AT
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Shri P, K, Ghosh: If half the
resources spent on these stale
enterprises had been utilised for
building up the nucleus of the infra-
structure of the economy like good
roads and also the provision of essen=
tial facilities like clean drinking water
to villagers, that would have given a
boost to the cconomy and  carried
planning nearer to the lives of the
people. A concrete example will

suffice. Good roads stimulate the
economy and mean more to the wvil-
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lagers than half a dozen State mills
or an Ashoka Hotel. But our road
development programme is still lag-
ging way behind the schedule.

In India, in 1956-57, road mileage
for every hundred square miles was
only 26 as against 215 in the UK, 338
in France and 169 in Germany. By
the end of the second plan, highways
and aerial ways as laid down in Nag-
pur plan were behind schedule, There
were 80 bridges yet to be constructed
on national highways. Dogmatic as-
sertions that State enterprises are
superior to private enterprises or that
they are efficient will not convince the
public that its money is being spent
wisely and profitably.

If a comparison is made with the
similar private sector undertakings,
it will be found that their percentage
of return on the capital outlay is much
higher than those of public sector. As
a matter of fact, the percentage of
return in the public enterprises should
have been more than that ol the pri-
vate ones, since the former are in
muny ways in an advantagcous posi-
tion to the latter. As for example,
the public enterprises have to pay a
much lower percentage of interest on
the borrowings, which are from the
Central Government, whereas the
private enterprises have to pay about
double the percentage to the banks.
If interest were to be paid by the
former at rates which banks charge,
the interest charges would have wiped
out a substantial portion of the pro-
fits. Secondly, most of these under-
takings being younger are entitled to
larger tax concessions. If out of total
profits made by Government compa-
nies tax provision was made in the
same proportion as the private ones,
a large proportion of the profit shown
would have been wiped out. Thirdly,
the public enterprises get priority
over the private ones in a number of
cases like allotment of railway
wagons, foreign exchahge sanctions,
issue of import licences, etc.

1t may be argued that the low re-
turn is due to the pricing policy adopt-
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ed in respect of products of the Gov-
ernment sector units. The problem
arises whether these units have adopt-
ed a policy to benefit the consumers
even at the stake of reducing the
return on the money employed in
business. But the ratio of gross pro-
fits to sales proves that this is not true
—it is much higher than that of pri-
vale sector enterprises. Further, the
accounts of the public sector enter-
prises clearly show that neither the
tax-payer nor the labourer in the
public sector has had a better deal
than his relative counterpart in the
private sector.

Mr. Chairman: The hon. Member
seems to be reading his speech.

Shri Narasimha Reddy (Rajampet):
The mover of the resolution himself
read his speech. Morever, he is
making his maiden speech.

Mr. Chairman: That is nol the
justification.

Shri Narasimha Reddy: When the
mover was reading his speech, he
was not interrupted. When a person
is making his maiden speech, ne should
not be interrupted.

Mr. Chairman: Let him lift his head
and look at the Chair now and then.
He should not be looking at his paper
only.

Shri S. M. Banerjee: The speech
which he is making is actuallv beyond
the scope of the resolution. He is
making a policy statement of the
Swatantra Party, denouncing the pub-
lic sector.

17 hrs.

Shri Narasimha Reddy: It is not
a question of supporting the Swatan-
tra Party. He is speaking on the sub-
ject and it is quite relevant.

When Shri Annadaurai, the D.M.K.
Leader, was speaking in the Rajya
Sabha and there were interruptions,
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Shri Bhupesh Gupta, the Leader of
Communist Group, got up and said
that a healthy convention should be
established and when a Member is
making his maiden speech he should
not be subject to any interruptions. I
commend that suggestions to this
House for approval.

Mr. Chairman: I thank you for the
suggestion. But that does not justify
or give absolute permission to read
speeches.

Shri Narasimha Reddy: I hope that
would be observed here in future.

Mr. Chairman: The hon. Member
may Eo on.

Shri P. K. Ghosh: The possible or
apparent reasons for the low return
are like these. The senior managerial
staff employed are either inefficient or
dishonest or both. The policy of the
Government is to appoint retired gov-
ernment officers or eivil servants on
deputation in the senior managerial
posts. Business mangement is abso-
lutely different from government. In
Government departments the officers
have not to bother about the econo-
mic side of running the administra=-
tion. When these officers take up
business administration they pay little
attention to running the administra-
tion or the production economically
which is of primary importance in a
business concern. As an example I may
mention that at a time when produc-
tion of ammeonium sulphate fell from
3,32,000 tons to 2,85,000 tons during
1957-58 and 1959-60 in the Sindri
Fertiliser Factory, the staff was in-
creased by 13 per cent and non-tech=-
nical supervisory staff was increased
by 100 per cent. One fails to under-
stand the logic behind increasing the
staff in the face of falling production.
Not only that, but when the book
debts of the company stood at Rs. 358
lakhs in 1958-59 the company had 'he
wisodm of distributing Rs. 16 lakhs as
er-gratia payment to its staff,

I may cite another case of Hindu-
stan Aircraft. Althought the nroduc-
tion increased by 34 per cent. over
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the period 1955-56 to 1958-58, expen-
diture on salaries, wages and bonus
payments increased by 51 per cent, on
welfare schemes by 79 per cent, c¢n
travelling by 176 per cent and opera=
tional expenses by 55 per cent. This
inflated expenditure was incurred at
a time when the company's reserves
were abnoramlly low and the rate of
profit was just 3'3 per cent in 1958-59.

Such examples are innumerable
which go to prove that the task of
running an enterprises is the task of
a specialist, that so far the public sec-
tor sector projects have failed to
show 3 business-like attitude and it is
the tax-payer who has been penalised
for the extravagance of these enter-
prises.

Another reason for the Jow return
is that most of the old government
officers who were appointed by t‘he
British rulers lack considerably in the
spirit of service to the nation. They
still give themselves the airs of the
ruling class. They do not bother if
the precious national wealth is wasted.

Shri Ansar Harvani (Bisauli): Is
the hon. Member quoting something
or making a speech?

Mr. Chairman: He is doing both.

Shri P. K. Ghosh: Such people,
however efficient they may be, are
unfit for holding posts of responsibi-
lity under our national government.
The low return can be accounted for
due to the wastage of raw materials,
wastage of labour, misuse of vehicles
and the like, which can be avoided if
the senior managerial staff are more
strict.

Mr. Chairman: He should conclude
now.

Shri P. K. Ghosh: 1 will conclude
just now. But they do not bother for
the national progress. They only care
to please their present masters. who
also interfere too much in the man-
agement matters.

Mr. Michel, the ILO expert, says
that minimum return on State enter-
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prises should be 10 per cent and maxi-
mum 20 per cent, but the present
figures show that we are miore than
thirty times below the minimum level.
In the budget speech of 23rd April,
the hon. Finance Minister, Shri
‘Morarji Desai, also called on public
sector undertakings to step up their
earnings to finance their own expan-
sion programmes, in the same way as
‘private sector companies do.

It is, therefore, high time to investi-
gate into the reasons for such g low
return and to remove such irregulari-
ties as may be detected as a result of
such investigation to save the public
from being taxed more and more for
the expansion of the existing public
enterprises. It is also desirable that
such investigation should be carried
-out by non-official public representa-
‘tives and experts who should be
directed to submit their report as
-early as possible.

Shri S. M. Banerjee: When I read
the Resolution moved by my hon.
friend, Shri Wasnik, I knew very well
that the supporters of the private
sector, or those who would like to
sabotage the public sector, will take
the cue from this Resolution and will
surely make their own submission on
the policies of their party and other
people. T found that my fear was
not unfounded when I heard with rapt
attention to the wvery well-written
speech of my hon. friend, Shri Ghosh,
for as a spokesman of the Swatantra
Party, he was trying to make their
own submission in this House, and
they are naturally against the growth
of the public sector. But the public
seclor has come to say in this country;
whether it is liked by some parties or
vested interests is another matter, but
it stands. The private sector and the
public sector should grow in this coun-
1ry in the larger interests of our
country and both of them are neces-
sary to make our country move to-
wards the goal of socialism.
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The question naturally arises about
the more efficient functioning of the
public sector projects. I know that
some hon. Members, especially those
who are supporters of the private sec-
tor, are very apprehensive about the
growth and success of the public sec-
tor. Some years back, in this very
House, a discussion was raised by my
hon. friend, the late lamented Feroze
Gandhi about the production of loco-
motives by TELCO, and it was clearly
proved that TELCO, that is, Tatas, who
took money from this Government,
were actually wasting money, swind-
ling our Government, and they were
about to say ta ta when the cat was
out of the bag. This matter was pro-
perly discussed in this House and
ultimately it was proved that the
prices of locomotives manufactured
by TELCO were far more than the
prices of Chittaranjan locomotives.
When Chittaranjan took up the manu-
facture of locomotives, it was stated
both inside and outside the House by
interested parties that Chittaranjan
will not be able to make locuimotives
and the prices will be much more.
But we have found that with the in-
crease in production the price: came
down and today, I am sure, if a com-
mission is appointed to go into the
prices, it will be proved that the price
of the Chittaranjan locomotives is less
than that of TELCO locomotives. I
am of the view that TELCO should
have been nationalised by this time.

According to our hon. Prime Minis-
ter, and also according to me, the
public sector projects are places of
pilgrimage. But the whole difficulty
is that some of those people who are
running these public sector projects
should have been nationalised before
giving them the charge of the nationa-
lised projeclts. Some non-nationalised
people unfortunately are running the
nationalised concerns of our country.
A group of pensioners are at the head
of these public sector projects sfter
retirement. That is the main reason
why this sort of an attack is heard
against the growth of the public sec-
tor from the agents of the private
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sector. So, my amendment clearly
suggests that a commission should be
appointed. I fee] that that is neces-
sary also.

My hon. friend, Shri Wasnik, men-
tioned about the working of the IAC.
He said that it is was sustaining a
loss. That is true, but because the
Government of India did not adhere
to the Industrial Policy Resoiution—it.
was rather a subversion of the Indus-
trial Policy Resolution—people in this
country have started saying about the
working of the IAC, In this very House
you remember, Sir, a discussion took
place as to why a particular route
has been given to the private sector,
to certain airlines or non-scheduled
operators like Kalinga. They want to
set up a Kalinga Empire in this coun-
try. But still Government do not
consider these to be rather undesirable
and stop or nationalise these private
routes. The purpose or the very spirit
of the Industrial Policy Resolution
was defeated when the IAC changed
the Industrial Policy Resolution, or
rather subverted it.

Then I should mention. something
about our steel plants. 1 am wvery
happy that we are having three steel
plants and a day will come when the
other two steel plants in this coun-
try, the TISCO and the IISCO, will
be nationalised despite all opposition
from other leaders. But the whole
difficulty is  that there is constant
trouble in Rourkela and defects in
Durgapur. These are the two places
where we sometimeg feel whether we
are running the public sector efficient-
ly. The whole difficulty is because of
those who are running these public
sector projects. I have a feeling that
more efficient people should have been
given the charge of these public sector
projects and overhead charges, audit
and sll other accounting procedures
should have been changed.

In 1953 the All-India Defence Em-
ployees’ Federation submitted a big
memorandum saying that the ordnance
factories should undertake the manu-
facture of many civilian goods. Strong
exception was taken by men like, Shri

382 (Ai) LS—9.
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Shri Ram and others, who said,
“Nothing doing”. They  advanced
the argument that the price of
any article which was likely 1o
be manufactured in the ordnance
factories will be much  more.
The ratio between direct and indirect
labour was large. The gap was too
much, But after changing the ac-
counting procedure and after bringing
the disproportionate ratio between
direcy and indirect labour to a pro-
portionate ratio, today the ordnance
faclories are capable of producing
anything. The binoculars, micro-
scopes and rifles produced by the or-
dnance factories, I am sure, will match
these articles produced not only In
thig country but in any country of
the world.

I have a feeling that there s
favouritism in appointments and pro-
motions in these public sector projects.
When I visited Bhilai, I met the Gene-
ral Manager there. I was surprised
to see that he was feeling very shy in
talking to me. When I asked him
why it was so, he said, “Memberg of
Parliament come to us and ask for
certain favours in the matter of ap-
pointments ete.” 1 told him very
frankly that my son was only 13 years
of age and that I would not ask for
a job unless he is 18 years of age. He
heaved a sigh of relief and had a good
talk with me. Therefore I submit that
there should be a thorough enquiry
into the promotions, the various ap-
pointments that are made and into the
working of these establishments. 1
can quote several instances. I would
have welcomed if the Minister for
Steel and Heavy Industries had been
here. Because, my hon. friend Shri
Kanungo is responsible only for those
public sector industrial units which
are under the Commerce and Indus-
try Ministry. The main projects like
the Heavy Electricals at Bhopal and
the three Steel plants are all under
a different Ministry, that is the Minis-
try of Steel and Heavy Industries.
There should be a thorough probe into
the working of these establishments.

1 may cite one particular point
sbout the Heavy Electricals. A lot of
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questions have been raised in this
House. All those who are working
thay particular project are retired
Railway officers. I have nothing to
say against retired personnel. They
are very capable, They are efficient.
If a group of pensioners go on with
such a big project, what is going to
be the fate of this project could be
seen after watching with care all
these strikes which took place. Even
today, I have received a big telegram
that 31 young artisans have been dis-
missed or are likely to be dismissed
from service. A strike took place
some time back in the month of
February. What was the cause of the
strike? The cause of the strike was
some demands which could have been
met otherwise. All those who  are
on the top of these projects did not
care to talk to the representatives of
the people. They gtruck work. After
they struck, negotiations started. 1
am very happy that just after the
strike, these young boys observed a
Production fortnight and compensat-
ed, il not in full, at least 75 per cent
of the loss sustained during the strike.
All these four young boys came to
Delhi and saw the Minister for Steel
and Heavy Industries, my hon, friend
Shri C. Subramaniam and the Minis-
ter of State for Labour and Employ-
ment, They went back with a feeling
of happiness that something will be
done and they assured the hon. Minis-
ter that they will gtep up production.
The Chairman of this particular Cor-
poration or the Resident Director of
the Corporation did not like those boys
meeting the Minister and assuring of
their support. Immediately when they
went back to Bhopal three or four
days back, they got a sack. They got
notices of dismissal from service. 1
want that there should be a thorough
probe into the working of this parti-
cular project where the industrial re-
lations are going from bad to worse,
I feel that such an enquiry is neces-
sary.

About the prices, prices are bound
to come down. There should be pro-
per adjustment of overhead charges.
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There should be proper adjustment of
relations between direct and indirect -
labour, The accounting procedure
must  change and red-tapism must
come to an end in the public sector.

I have a feeling that in this country,
more and more industries are likely
to be pationalised. What happened?
When Insurance was nationalised, the
person who wrote articles after arti-
cles in the Statesman and other papers
against pationalisation—I have no hesi-
tation in mentioning his name; Mr.
Vaidyanathan; he wrote these articles
against nationalisation—was put at the
head of the nationalised Life Insur-
ance Corporation, just after national-
isation. I submit that before selecting
these persons who are to run  these
establishments, the Government must
make it absolutely clear to them that
they have to work in a national
spirit.

My hon, {riend Shri Balkrishna
Wasnik, in spite of all thali has hap-
pened in this House, again mentioned
about the Penicillin factory in Pim-
pri and about the dead fly which was
{found in streptomycein or penicil-
lin, 1 visited this factory personally.
1 do not support everything of what
they do. But, I have seen pamphlets
after pamphlets taken out by the
private sector people, including cer-
tain foreign firms. They do not want
this particular factory to come up.
That is why they say all these things.
Attack is going on against the func-
tioning of this particular factory in
Pimpri. So, I would submit that
there should be a thorough probe. I
have suggested a committee consisting
of Members of Parliament only
because I feel that they are responsi-
ble to the people and they can sug-
gest economies and improvements
from this point of view. Of course,
technicians, chemists or engineers
etc. may be able to have a Dbetter
probe, but I suggest that some three
or four Members of Parliament must
visit all these units and see the Iunc-
tioning of all these public sector pro-
jects.
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In conclusion, I fully support the
growth of the public sector. I totally
oppose the viewpoint placed before
the House by my hon. friend from
the Swatantra Party. Even when
Shri M. R. Masani was here, 1 used
to tell him quite frankly that a day
would come when not only all these
heavy industries run by Tatas and
Birlas would have to be nationalised,
but even those members of the
Swatantra Party including its leaders
would very likely be nationMised, so
that the nation may get the benefit.

2g9 ¥ 9f77 o @ 2, IW &4 A
I YT F TR FH FIH AaAT Y
TH T ® L 9EY avg # gwidr o
AL &2 wa &1 75§ FwAengew
T w1 oA & fAm, I AT
feer & dm 99 T £ | um
inefficient handling of the working
machinery and bad attitude towards
labour, o FET bad economy
& 7 oA o wwdt 20 oF gy

Shri Narasimha Reddy (Rajampet)
Nationalise yourselves first!

oy fag e (Ffegrz) @ Aamfa
wgeg, & q1 Anfafes @R e
wagar &1 famr § oot e
gt § & 9T I & 31
A7 # qafeF veETEs 99 | S
WY FTRIT AT ATH ¥ & T, W% 2@
arar & f5 arEr ogrs fawer 2@ )
Fi ! wfafaa &1 €@ £ #
feerar & =mgan § 1 flT wTATIEA
T AET aeTE AT &4 | AN
T ol IIMAT T KT X ) A AvE
filter oft fdgr m | IEE
wwrg o1 &1 T, I F dEE ZAr
afee aoard fowr arge & 9f@ & €,
I watfaz o & 1 9 fA @
goomHEd 9 oW @ E g
darmeq #¥T gw  contamination |
EfAgT @r grEx & aam a2
it =g fAwer, ZwT SEer e
@ ¥ wiend A1 & fam &, @@
arfE feeiady f Fi @or AT 2 7
e ot Teadt & A ZgA & AT
g | AnAawE ww T cAwa  aga
wedy S 91, HIT ANARTERTA FH
FOfE §,39% @A 1 g, IAH
fers & 1 @r a7 Sifrmr @m

by process of elimination experiment

framer fad | ww ® AR mew
fereadr & | & w1 &1 om0 AN
¥ =retm g7 & o7 g1 o, Fa%
¥ qgTEieal § &9 33 9% 4@ w4 |
AT &7 TETET AT g q ANAH faA
&5 931 W17 #F wwE 57 AW g,
erf gf | 3AT g ¥ g7 e H, @
1 ST, F4T €A S |, #7 H(H-
T TFEEAIH H, FqT AT&o To &To H T
L T FTOIErT #, 77 g9t werfag-
w9 H, ®x g 31 =T .
F A A HET 1 uF
bad planning of the work, bad run-
ning of the work, and No. 2
Fq1? AT AW B GEY AV F S AGY
fear smar 1 wig #f@g f& vt &
ITER ;"-E Ex. B. A. Railway # g7

A FAE 9T, AIRT AH EEAT 4T |
agt g9 A=w FaTATES g1 AT § Ay
qE § Jad £ 1 ;i 7 oFgr I E,
o §9 9§, e w41 1w oaw q
T RE? AT A ag & fF 39
sfymifa@l &1 ft a@ #1 awal
a2 & fr forw P & 987 st nfgm
¥ gz FEAr & s w= o w1 wrer
Qi g a1 uF # e e
dar & 00 8w w=H,  fw
“workers do not do the work,

‘THFE T TG @ E AR = fag

F T A AT o qAS § 6 I o uffera=f firr 7€ & 7@ g s g



2775 Resolution res

[+ fr 7]

They are camouflaging their lapses
and inefficiency in management—their
attitude towards labour, their wun-
seasoned knowledge, gz & e iE
T Al wWEw ¥ g s
g & =@ smoadf w0 w4
Fg qnr 7 A & oqaw &, 30, U To
IR, ¥o Fo A, Yo, §o Fo A,
200, Q4o To AT, THF FTH T T
§ 1 WY AR T FEA ¥ fefafe A
9§ FET AT & | AT
Sroeza # fe frer o fefafeem @
afga g8 & a7 4 O g9 s 7
argar, dfea ot W g ¥ i
Ffaeax o as ¥, sA A afada &
fasw fa gfezdize e 38 N =H
ArT w1 =ara diwr Jrgan g 6 SR
fafafea & a1 & F7 aqamT € | g
N AdEds §, T gEigww
Fart ¥ fao et & a@emar
attitude towards the labourers gfi
rEd ", a9 § 2R g@d
LR B R T
wToqeA H, ¥4 W@l 9¢ &Y
attitude of officers towards the
labourers i’ IT ¥ EFm Ty
aer A g o™ fmm A% awme
aemg g4 e ¥ o9 W, s
foFraal ®TaEgE  F@ FU by
process of elimination ggsy Iewr
fFar 91T wsEr 9T qigw & fefeady
oqrgez qT frar, oY ag ¥ o gaErdh
ATAATEIT AT T § T FAL F § 99
F1 §E AR ¥ 9% I & forg 1T
I FT HEGTT { FTEAT | Otherwise
@1 nationalisation programmes & 92
s & o ) Groups of capitalists
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Araey EfF g T G IE )
AU aXE ¥ wgfemm ¥ o §,

directly or indirectly connivance gy
attitude & F3 &  F197 ¢ FTHGIUT AT
FETATRAE | H wgAT AR fF

as an employer, Government is the
ideal employer, WL ZTET FFIAT
¥ 9% Aaw fem 2 fE @)
A St oy o w2 ¢ A A
AT F T FET IS 2 ATAIT YA
T HEGT Z1, a8 TH T LT WY WA
AU FT AET A @1 FH ¥ F7 I HY
WEAN AT g qatH w1 frw vy
¥ fowvm & iww & wifed, W
yfwfRics go nutagema £1 g
@1 A TG WG A § G Gl §
W I T GEST AT | A A T A
Arawr wiE FE &1 mgae W7
AT TR FT T1|T ft F9 G
AEAT | T ATWARSY NiAww ¥
¢ aedee gfer &g @i M7 gasEn
Tt &Y AT § &Y S a5 faand
H ¥ @ gt o9 ® Y g F T g i
ST | 3w fag ariaT W gaeglng
WS FT T gL, PR T s
F gEe AT 9 9% | 79 R 9w &
37 AT F1 q=7 F fory I frgraw
N AW W F fad AemAna
aY & grAT Tfed | W gy W AEAe
T AT W1Ed 6 Amae W
qiferdl 1 FEIAX FIG J9a g1 NS
FT AW T@AT AfEH wEi E€qT w5
gfefmest o @ & fag wifaw
mfgax g 9 s @
unbiased attitude towards the labour
a’ economic planning @-’ ﬂ'{'

properly =« | AnEeTETR agw
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aegt fiw g, wmRn i § AR
Afrefoen &t wfeedt S @rent safe
& % Srg W, 99 swrae w1 gery & fory
g OF 9w & | A A fAgE s
argar g v s fafasdt &1 ov o
F T =q AT FAT AAfEd v R
framsr & % it A €Y § 1 9 A oree
g d21 guT, AfeT d% a9 2w H
AT T qEAT 7 @7 77 v
FAZNAT 1 w1 qfafaie FT AT wifed

by process of elimination—by experi-
ment, FUTE FIAET FT Y A 2N
TF &1 Wy wfedr qw &M
T Nt F7 A | oY AT F I o
g:rg- 2, #1T political parties who are

in power— they are the best
experimentalists on this research!

# wwmar g fF 97 A1 fod gq @z
9T g a w g fF 3 QAT ST #7177
FLT & wr-afeEd Fifww F1, 7 ad
AT FT AAAATESTA FTAH FTAFATE |

Shri Daji (Indore) rose—

Mr. Chairman: Only one minute
more.

Shri Nambiar: Let him start.

Mr. Chairman: Yes, he may speak.

Shri Daji: The points raised in the
resolution, normally speaking, are
very important, but an attempt 1Is
being made to throw out the baby
with the wash water, We may not
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agree with some aspects of the work-
ing of the public sector, and we
would like to improve them. That
may be one attitude, and a fair atti-
tude. You may like to change the
water, the dirty water, and bring
fresh water, but if an attempt is made
to throw away the baby itself in try-
ing to throw away the wash water, 1
think it is not a correct approach and
attitude to the problem posed in the
resolution,

The question of the public sector
versus the private sector has been
very ingeniously posed before the
House, and a comparison has been
sought to be drawn, a comparison
which insidiously suggests that the
private sector works better. I vehe-
mently deny the suggestion and with
all the emphasis at my command, I
say, let us examine the record of the
working of the private sector over a
period of 150 years. It is a record of
defaults, fraudulent transactions and
gross loot, of exploitation, of every
sort of failure and illegal activity.

Mr. Chairman: How long would
the hon. Member like to take.

Shri Daji: Ten minutes,

Mr. Chairman: Then he may con-
tinue the next dav.

17.32 hre

The Lok Sabha then adjourned till
Eleven of the Clock on Monday,
May "?, 1962/Vaisakha 17, 1884 (Saka).



